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OPEN COURT
CENTRAL ADMI IST TIVE TRIB

ALLAHABAD BENCH ALLAHABAD.

evie Petition NO.25 of 2005.
I

ORIGI APPL~C.TT
:. •. >.L.ALLAP.ABADTHIS T E .;;I

NO. 3 OF ,202
y OF ~~ ~ ..2006.

Aged about 42 ears,
S n f ri Ram ~S icze Tri thi
R/o Village F.O Saamho, District Etawah .

.................p icant
(B vocate: Sri Pranav Ojha

Uli''Qc:ns.

'I.... Union of India ro gh Chief Post Mas er
Gener 'ttar rades Circle, Lucknow,
Ministry of Communications, Department of
Post.

2. Senior Superintendent of Posts, Railway
::ai ervice, anpur Sub Division, Kanpur-

208 001.
Sub ecords Officer, ailway Mail Servioe,
Etawah-206 001.

.. Respondents.
o R D E R

. A. . HA,'l.'.•.JN.A~7AK

This Review Ap lication a ell as Misc.
plic ti n . 1676/06 for con onation of dela

has been file or reviewing ur order passed on
1 .1 .20 in O.A. 0.943 of 20 2. roun t e
for condoning t e dela are not convincing.

2. Even if t.e e ie·'l plication is consi ere
0•.merit . TO clerical rror r glaring mistake

licant. It is ahas been pointed y the ay



e t e that Reviewposition theeq

roceedings are to be strictly confined to ambit
an sco e of order 7 ule 1 of C.P.C. It must e
remernered t at evie Petition has a l±mite
U ose and cannot be al owed to be an appeal in

disguise. The on' e S reme Curt in case of
and Taritranjan (

(L&S) hel a t

Tribunal ca .• act a e Co rt hile
revie dng n vie of t er ers.
<l: •.•.0...O~ o not ind any merits in this O.A.

t e ame is dismissed on meri as
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